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Will the Minister of Finance be
pleased to state:

(a) whether a loan agreement has
recently been signed between India
and USA. for the purchase of US.
fertilizers;

(b) it so,
ment; and

the terms of the agree-

(¢) how much quantity of fertilizers
wi'] be purchased thereunder?

The Minister of Finance (Shrl
Sachindra Chaudhuri): (a) and (b).
The Agreement relating to the “Fer-
tilizer Commodity Loan 1966"” for $50
million (Rs, 23.81 crores) was signed
with the United States Agency for
International Development on  4th
January, 1966. The loan will be used
to finance the foreign exchange costs
of imports of fertilizer from the
U.S.A. in categories approved by the
US. AID.

According to the agreement, there
is to be no repayment of the principal
amount for the first ten years; the
repayments will then commence and
be made In approximately equal half
yearly instalments over the next
thirty years. Interest is payable
semi-annually in dollars at the rate
of 1 per cent per annum during the first
10 years and thereafter at the rate of
39, per annum for the remaining
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30 years. Interest would accrue from
the date of respective disbursements
under the Loan and the first instal-
ment is to be paid six months after
the first disbursement or such earlier
date as U.S. ALD. may specify.

(c) The Loan Agreement itself does
not specify the quantity of each of the
categories of fertilizers to be pur-
chased under the Loan. However,
orders have so far been placed by
Government for import of 5,95,000
metric tons of ammonium sulphate
and 1,50,500 metric tons of ammonium
phosphate on U.S. suppliers under the
Loan.
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Yamuna Barrage near Indraprastha
Estate, New Delhi

848, Shri Heda: Will the Minister
of Irrigation and Power be pleased to
state:

(a) when the Yamuna barrage near
the Indraprastha Estate, New Delhi
will be completed; ang

(b) the main purpose of the bar-
rage?

The Minister of Irrigation and





